TELECOM DISPUTES SETTLEMENT & APPELLATE TRIBUNAL
NEW DELHI
Dated: 29/10/2026

BROADCASTING PETITION/245/2026

Kal Media Services Pvt Ltd. And Ors. ...Petitioner (s)
Versus

Tamilnadu Arasu Cable TV Corporation Ltd. ...Respondent (s)

For Applicants/Appellants/ For Respondents Advocate

Petitioners Advocate

Mr. Nalini KOhIl, Sr. Adv Ms. Rupa“ F. Samuel

Mr. Abhishek Malhotra Ms. Aradhya Trivedi

Mr. Aditya Rathee Ms. Jahnavi Taneja

Ms. Ruchira Joshi
Mr. Angad Dugal
Mr. Kartikay Dutta
Ms. Kanishka Singh
Ms. Anukriti Trivedi

The Hon’ble Bench did not assemble today.
List on 04.11.2026.
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